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that aspect of eettinc into the foreig'i 
trade.
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Sardar Majithia: I have already
slated that but for the engine and a 
very few flying instrunients. the rest 
of the aircraft is entirely manufactiiretl 
in India.
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Sardar Majithia: I did not follow
the question. I would put down tnut 
no more than 10 per cent, of this co:*t 
is foreign.

M ovablk A ssets of G overnment 
Servants

*333. Shri Dabhi: Will the Minister 
of Hoiie Affain be pleased to state:

(a) whether it is a fact that the 
Planning Commission has in the Five 
Year Plan, recommended that public 
servants should be required to furnish 
a return of each year concerning mov­
able assets acquired by them or their 
near relatives during; the oreceding 
year:

fb) if so. whether Government have 
acceoted this recommendation: and

(c) if so, whether Government have 
passed orders for the imolementatior 
of thi.̂  recommendation?

The Deputy Mfailsler of Hmme 
Affairs (Shri DaUr): (a) Yes.

(b) and (c). The full implications 
of the recommendation made by the 
Commission are being examined and 
the details regarding implementation 
are being worked out.

Shri Dablal: May I know whether
the recommendations of the Planning 
Commission equally apply to the

liTimovable property acquired bjr 
public servants and their near 
relatives and whether all classes of 
the public servants would be required 
to furnish the returns?

Shri Datar: So far as the immovable 
property is concerned, we have already 
got a rule under the Public Servants’ 
Conduct Rules according to which they 
have to furnish a statement of the 
immovable property purchased by 
them.
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Shri Datar: Sir, we are dealing with 
the question of public servants and 
the Ministers are not public servants. 
They are governed by other rules.

Shri Datar: All classes of public 
servants whether in the State or Cen­
tral Government would be required to
furnish such a return.

WRITTEN ANSWERS TO QUESTIONS 

In dustria l Finance C orp ora tion

*324. Shri Heda: (a) Will the Mini^ 
ter of Finaiice be pleased to state 
whether the report of the Enquiry 
Committee appointed to examine anrt 
report on the working of the Industrial 
Finance Corporation has been conRt- 
dered by Government?

Cb) What are the recommendations 
that have been adopted by Govern­
ment?

(c) What are the recommendations 
which Government could not agree to 
and why?

The Mtelater of F Iu m  (ttrf C. D. 
DMhaafch); (a> to (c). The raport is 
under examination of Govamment.




